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*1348 Shri P. Kunhan: Will the
Minister of Irrigation and Power he
pleased to state:

(a) whether Governraent are aware
of the effect on import and export
trade as a resudt of sea erosion in the
ports of Trivandrum and Cochin;

(b) whether Government are also
aware of the fact that as a result of
sea erosion, a steamer carrying 1000
bags of rice for Kerala had not been
able to discharge the cargo in Trivan-
drum and had to proceed to Colcmbo;
and

(c) if so, what steps havy been laken
in this regard?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) There ix no sea-cros'on
in the ports of Trivand-um and Cochin.

(b) No, Sir. However, one steamer,
which was discharging earzo at Tri-
vandrum Porl in May 1962, proceed-
ed tn Colombo for hunkering with
a part consignment of cargo on board
and returned to Trivandrum wita the
cargo. Due tp rough sea cargc could
not be discharged at Trivendru=a Port
and the steamer had to proceed to
Cochin for landing the balance cargo.

(c) Does not arise.

Shri Ravindra Varma: May I know
the extent of damage caused in these
areas? That is, answer to part (b) of
my question.

Shri Alagesan: Sea erosioa occurred
in April last and to the extery of about
two furlongs in length and ffty yards
in width was washed awuy causing
damage to some buildings und disrup-
ting telecommunications gystem partly
and also upsetting the water supply
system. The total loss has been esti-
mated at Rs. 26,550

Shri Ravindra Varma: How much
land has been lost during the Second
Plan in Kerala as a result of sea erosi-
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tion in that area and what arrange-
mentis had been made to prevent it?

Shri Alagesan: During the Second
Plan they have executed ceveral
schemes and some tnore schemes are in
progress. To be more accurate the
Government of Kerala had reported in
August, 1961 that 20 onti-sea erosion
schemes such as consiructing of sea
walls, etc, have been completed by the
end of the Second Plan. 24 such
schemes are reported to bg in  uto-
gress

Shri Maniyangadan: In view of the
financial and other difficulties that the
people and the Government of Kerala
are facing because of the sea crosion
annually, may I know what steps are
being taken by the Central Govern-
ment to help the State Government to
construet groynes and sea-walls to
protect the people?

Shri Alagesan; The Kerala Govern-
men{ has been taking ctepz. In ike
first Plan they spent about Rs. 9.48
lakhs, In the second Plan, over var-
ivus schemes, they spent a total amount
of nearly Rs 183 lakhs. In the Third
Plan also, provision has heen made
for Rs. 360 lakhs.

Shri P, Kunhan: In answer 1p my
question the hon. Minister stated that
Rs. 360 lakhs have heen provided dur-
ing the third Plan. May 1 know whe-
ther the Kerala Goverament asked the
Central Government to provide 50
per cent. of the total amount as
grant?

Shri Alagesan: The Kerala Govern-
ment has been spending money for
control of floods and for taking anti-
sea erosion measures. There is no
question of giving grants to the Stale
Governments. They are the responsi-
bility  of the State Governments,
There is a schemg of loan assistance
on easy terms.

Shri Warior: In view of the fact thut
there is this annual visitation of sea
erosion in the monsoon times and all
the ports—minor, medium »r majer—
are affected by this, may I know if the
Central Government will consider the
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question of sending a team of experts
from the Centre itself to study the
problem and then take effective meas-
ures?

Shri Alagesan: This is under con-
stant review,

Shri M. K. Kumaran: The Minister
for PWD, Kerala, stated very recently
at Tellicherry that the Kerala Gov-
ernment is not in a position to conduct
this anti-erosion work through icans
because it is an unremunerative work,
and that therefore they want some sub-
stantial aid from the Central Govern-
ment. May I know whether the Cen-
tral Government will reconsider the
position and give aid to the Kerala
Government?

Shri Alagesan: This is not a question
of the Kerala Government alone. We
are prepared to give loan assistance to
the State Governments.

Shri Warlor: It is an old question.

Shri Alagesan: It is not an old
question. It is a current question.

Mr. Speaker: Order, order. Scie-
times the old position may be the cor-
rect position.

Shri Alagesan: As ! said, we are
preparcd to advance loans and these
have been provided for in the Plan,
and they are being systematically
given, as I said, on easy terms,

Shri Vasudevan Nair: May I know
whether the Government of India is at
all conscious of the seriousness of this
preblem and, if so, whather they are
prepared to treat ihis problem on &n
emergency basis?

Shri Alagesan: I can assure the
House that both the Central Govern-
ment and the State Government con-
cerned are already seized of the mat-
ter and are taking every possible siep
to relieve the suffering.
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